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MR. SPEAXER: It is a suggestion 
for action. 
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Separatist Campaicn in Tamil Nadu 

+ 
·246. SHRI RAMAVATAR 

SHASTRI: 
SHRI PURUSHOTTAM 

KAKODKAR: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether Government's atten-
tion has been drawn to the press re-
ports regarding Shri E. V. Ramaswami 
Naicker's Separatist Campaign in res-
pect of Tamil Nadu; 

(b) if so, whether Government of 
India have takeD up the matter with 
the Tamil Nadu Government; 

(c) if so, with what result; and 

(d) Government of India's reaction 
to such a campaign? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN,): (a) and (b) . 
Yes, Sir. The Government of Tamil 
Nadu have been requested to examine 
the feasibility of initiating legal 
action. 

(c) and (d). Reply from the Gov-
ernment of Tamil Nadu is awaited. 
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SHRI F. H. MOHSIN: Sir, we have 
addressed a letter to the Tamil Nadu 
Government on 24-11-1973. We have 
not yet received the reply from the 
Tamil Nadu Government. 
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